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of them are yet to send their ap
proach papers. Their comments/pro- 
posa s would be taken into account 
before implementing the scheme.

Recommendations of National Semi
nar on Cancer Control

669. SHRI G. Y. KRISHNAN: Will 
the Minister of HEALTH AND FAMI
LY WELFARE be pleased to state:

(a) whether there is any proposal 
under the consideration of Govern
ment to make cancer control an inte
gral part of the national health and 
family welfare programmes;

(b) whether any recommendation 
has come from the National Seminar 
on Cancer Control held in December,
1976;

(c) whether World Health Organi
sations lias also extended its co-opera
tion in this regard; and

(d) if so, the outlines of the pro
gramme in this regard?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RAJ 
NARAIN): (a) and (b). The National 
Ssminar on Cancer Control held 
December, 1976 rccomended, inter 
a ia, the integration of cancer control 
'within the existing national pro
grammes of Health and Fami y Wel
fare. A decision on the recommenda
tions of the Ssminur is, however, yet 
to be taken by the Government.

<c) and (d). The assistance from 
W.H.O, in the field of cancer is in the 
jorm of Short-Term Consultants, Fel
lowships and supplies and equipment 
*or Cancer Control Pilot Project, Ta- 
J îlnadu and for the establishment of 
J-ancer Centres in States. The W.H.O.

* also extended its support for the 
rganisatjon of the Seminar by way
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Integrating Yoga with Modern Medi
cine and Surgery

670. SHRI G. Y. KRISHNAN: Will 
the Minister of HEALTH AND FAMI
LY WELFARE be pleased to state:

(a) whether there is any proposal 
under the consideration of Govern
ment to integrate the practice of yoga 
with modern medicine and surgery:

(b) whether Government have in
cluded lecturers of yoga in the under
graduate medical degree course also; 
and

(c) if so„ the outlines of the scheme 
of Government in this regard?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RAJ 
NARAIN): (a) No.

(b) No.
(c) Does not arise.

Se'f-sufiBciency in Building Second 
Stage of Bokaro Steel Plant

671. SHRI G. Y. KRISHNAN: Will 
the Minister of STEEL AND MINES 
be pleased to state:

(a) whether our country is in a 
position to build the second stage of 
Bokaro Steel Plant without the help 
of foreign countries; and

(b) if not, by which time we will 
become self-sufficient in this regard?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK):
(a) Yes, Sir, but import of some
critical equipment is not ruled out.

(b) Development of an independent 
technology is, a process which takes 
time and for that no time ^mit can 
be prescribed.

Enactment of Legislation to Protect 
the Interests of Agricultural Workers

672. SHRI P. K. KODIYAN; Will 
the Minister If PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether the question of -enact
ing a comprehensive legislation fcr
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protecting the interests of agricultural 
workers has been considered by Gov-
ernment; and 

(b) if so, the salient features 
thereof? 

THE MINISTER OF P ARLIA-
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) and 
(b). The question whether a Central 
Legislation on the lines of the Kerala 
Agricultural Workers Act, 19'74 should 
be enacted is under consideration. 

Bonded Labour in Rural Areas 

673. SHRI P. K. KODIYAN: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state: 

(a) whether any survey has been 
m ade by the Centre or State Govern-
ments to find out the extent of bond-
ed labour in the rural areas; 

(b) if so, what are the results of 
the survey; · 

(c) how many of these bonded 
labourers have lbeen freed in each 
State and Union Territories since the 
law abolishing bonded labour came 
into force; and 

(d) how many of the freed labour-
ers have been rehabilitated and in 
what manner? 

THE MINISTER OF P ARLIA-
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) 
and (b) . No comprehensive all India 
survey has b een conducted. State 
G overnments were requested to 
carry out surveys. State Governments 
and Union Territories were also re-
quested to constitute vigilance Com-
mittees in every district as well us at 
every sub-division level for the same 
purpose. 

The State Governments of Andhra 
Pradesh, Bihar, Gujarat, Karnataka, 
K eYala, Madhya Pradesh, Orissa, Ra-
jasthan; Tamil Nadu, Uttar Pradesh 
and Union Territory of Mizoram 
have reported the existence of bonded 
labour. 

('c) and (d) . The number ·of bonded 
labourers freed and rehabilitated as-
on 31-5-1977 is as follows: 

- Freed Reha bi-
litated 

I. Andhra Pradesh S26 698 

2. Bihar 2,038 6r3 

3. Gujarat 37 36 

4. Karnataka 62,923 4,668' 

5. Kerala 702 r86 

6. M adhya Pradesh r ,500 33 

7. Orissa 307 296 

8. Rajasthan 5,533 2,381 

9. Tamil Nadu 2,882 r,975 

IO. Uttar Pradesh r9,242 12,805 

rr. Mizoram 3 

---- ----
T OTAL 95,993 23,691 

---- ----

Freed bonded labourers have been 
rehabilitated by providing them with 
err.ployment in Government Depart-
ments, allotment of agricultural lands, 
house sites, .loans for purchase of 
milch animals, sheep, carpentry im-
plements; provision of education 
and free hostel facilities •to the child-"" 
ren •of the free bonded labourers. Col-
lectors have been authorised to issue 
loans for agricultural purposes; loons 
have also been given by Nationalised 
Banks at preferential rate of interest 
to such labourers . Col'eotors have 
also been directed to rehabilitate '> 
freed bonded labourers in on-going 
P lan Schemes and programmes in-
cluding th·ose of soil conservation, "' 
irrigation works, social welfare 
measures, tribal and harijan welfare 
programmes. 




